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PROF. MADHU DANDAVATE (Raja-
pur) : Those who raised the issue are not 
permitted to say something. 

MR. SPEAKER : I am not allowing any-
body to say anything. 

PROF. MADHlJ DANDAVATE 
very serious procedural point. 

It is a 

MR. SPFAKER: Kindly resume your seat; 
.this mailer stands closed. 

PROF. MADHU DANDAVATE : It was 
pointed out by' the hon. M .. mber her .. that 
the Inditm Express had given a cartain venion. 
I want to bring to your notice that on a num-
ber of occasions some remark> are made with 
a sense of humour ; sometimes they are made 
in a particular mood and it i. for the Pr ..... 
to interpret the mood of the Speak'" and also 
the mood of the Member and the same mood 
may be interpreted differently. On one 
occasion when I refe=c1 to the West Benial 
Chief Minister and his wife and said som .. -
thing with a sense of humour, the P,..ss said, the 
Speaker frowned llpon Prof. Madhu Dllnda-
vate's suggestion. It was done with a sen ... of 
humour. The same thing is interpreted 
differently. We .hoald not cast apr.rsions on 
the Press. 

SHRI PILOO MODY: Shri Raj Bahadur 
did n~t undeT1ltand it at all. 

""~: ~f~ ........ 

~ ~-: anq .~ I ~ ;;it anq 
!f;~ t 1ft arq;n ~ fiI;l:rr~, ~;r 
~'( it; m'I' ~tIlI" ;m fiI;ln Ifif,~ I 

Now, Shri Jyotinnoy Bnsu. 

12.37 Jan. 

RE PROBLEMS OF STUDENTS OF 
SILCHAR MEDICAL COLLEGE 

SHRI jYOTIRMOY nosu (Diamond 
Harbour): Silchar is a rar away place in 
Assam. I hav~ received numerous telephones 
and tel .. greml that the students of the Silchar 
Medical cnllege have 1I0t . been well looked 
after. They have gone on strike since the 24th 
of july and the medical college and the 
medical hospital both have gone more or less 

defunct. They have pointed out that the prttent 
teaching arrangement is such that the condi- ~ 

tion required when they appe~r for the 
examination will not he fulfilled, that iI, for 
their recognition as full-fledged doctors. The 
total numb .. r of bed. including that of various 
departments as at pre ... nt exilting comes to 
154, whereas the minimum number of beds 
required for recognition of medical coll~e hy 
the IMC i. 500 beds, for impartinl{ proper 
training of the students. Now, this is a runny 
thing. It is unique in this ~untry, and may I 
say, in the world? In one. hostel, boys and 
girls are forced to live. These are my points. I 
... quelt you to direct the Government about 
this matter. The hon. Minilter of Health i. 
here. Let him make a statement that the 
students' d .. mands will be fulfilled. 

MR. SPEAKER: They will look into it. 
Prof. Mukerjee on the next item. 

lUll lin. 

DIPLOMATIC RELATIONS (\'IENNA 
CONVENTION) BILL-COIIId. 

SHRI H. N. MUKERjEE (Calcutta-North-
East) : You have called me on wbat, Sir? 
Are we to understand that the procedure i. 
somewhat different the.e days? Mr. jyotinnoy 
BO!IU referr .. d to something which appears to 
be totally different .• , 

MR. SPEAKER: I called you for the next 
item; you were on your legs. 

SHRI H. N. MUKERjEE: I was confused 
becau .. you permitted a particular Member 10 
raise a matter wilhout any kind of reference to 
it in the Order Paver but which referred to 
something else. 

MR. SPEAKER: I always come with one 
mental attitude but all of them try to confuse 
me and I will have to stand that too; .ome of 
us mUlt be ready for that, because, no one 
knows. 

SHRI INDRAjIT GUPTA (Alipore): Mr. 
Jyotirmoy Boon should have been allowed to 
raise thi. matter before taking up the Legisla-
tive Bu.in ..... After Legi,lative BUline .. is taken 
up, how can he be allowed ? 


